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EllplDlloa la Cartrldp 'actory la 8110 .. ' 

3169. SHRI RAJDEO SINGH: Will 
tbe Miaister of HOME AFFAIRS be l~
ed to Itate : 

(a) wbetber it Is a fact tbat Ibere was 
an ellplOlion In a Cartridp Factory at 
Bholal, Delbi on tbe 12th December 1968; 

(b) if so, Ihe steps taken In tbe mailer; 

(c) whelber Ihe faclory is It ill workinl 
in Ibis residential area ; and 

(d) Ihe compensation, If any, paid to 
the victims? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a) Yes, 
Sir. 

(b) The local police have realstered a 
case under Section 286 I.P.C. in Ihis con-
nection which Is under inveSliaalion. 

(c) The factory Is still workina in tbe 
same premises. 

(d) A sum of Rs. 3400.00 was paid to 
tbe widow of tbe person who lost bis life. 

Study of Tbeory aad Worldal 01 Coalitions 

3171. SHRI D. C. SHARMA: Will 
tbe Minister of HOME AFFAIRS be pleas· 
ed to slate: 

(a) whether the Union Government's 
Polilical Winl has inilialed sludies in the 
tbeory and work ina of coalltioal ; 

(b) if so, tbe object thereof; and 

(c) whetber a report will be laid on the 
Table of tbe House? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and 
(b). The Research and Policy Divilion of 
tbe Minislry of Home Affairs bad made a 
rapid review of tbe nature and fuacllon-
Inl of coalltlonl In India and olber democ-
racies. Tbe object was to make for interoal 
use a comparative survey and aaalyais of a 
major pbenomenon la tbe Ipbere of aovern· 
ment. 

(c) No, Sir. 

Iareraatl_1 Correacy Racket 
3172. SHRI D. C. SHARMA: Will 

tbe Minister of HOME AFFAIRS be 
pleased to state : 

(a) wbetber tbe Cenlral Bureau of 
lovcstiaation uneartbed an lotematiooll 
comaey racket involvlnl Rs. SO lakbs ia 
Bombay in January, 1969 ; 

(b) wbicb two alleaed members of tbe 
lana both ladians, were arrested and 
remanded; and 

(c) tbe details of tbe lnveslia3lions 
made in tb il regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SURI 
VIDYA CHARAN SHUKLA): (a) to (e). 
Tbe Central Bureau of Invesliaation are 
investigatina into cases reai.tered in 
Bombay In connection witb tbe alleaed 
remittances of foreian eacbanae abroad 
a,ainst foraed import licences etc. Tbe 
followina tbree personl bave been arrested 
in tbis connection so far: 

1. Sbrl Ramiab Rljan 
2. Sbri Krisban Jindal 
3. Sbri R. K. Jain. 
Tbe calis are under invcstigation. 

Master Plaa for Denlopmfllt of 
Bombay Port 

3173. SHRI R. R. SINGH DEO: 
Will tbe MinIster of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) wbetber iI is a fact tbat tbe Malter 
Plan for tbe development of Bombay 
Port bas not yet been finalised ; and 

(b) if 10, tbe time by wblch it II 
likely to be finalised ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH) : (a) Ycs, Sir. 

(b) By tbe end of lune, 1969.' 
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